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. Number of mechanised road sweeping machines has been increased significantly
and presently 60 machines are deployed for cleaning of roads in Delhi.

. Three C&D waste processing plants with 2650 TPD capacity are operational in
Delhi. About 2 lakh ton of end products have been used this year till August.

. SoPs and notification regarding dust mitigation measures for construction and

demolition activities have been 1ssued.

. Implementation of Air Quality Early Warning System for Delhi in October, 2018 in
association with Ministry of Harth Sciences (MoES).

Privatisation of ordnance factories

34. DR T SUBBARAMIREDDY:
SHRI VATKO:

Will the Minister of DEFENCE be pleased to state:

{a) whether Government has taken decision to privatise Ordnance Factories in
the country including Ordnance Clothing Factory (OCF), Heavy Vehicles Factory (HVEF),
Engine factory at Avadi, Gun factory at Tiruchi, ete.;

{by 1if so, the details thereof;

{c} whether Government has given due consideration to the workers working in

these factories, who are protesting {or more than a month;

{d) if so, whether Government would reconsider its policy of privatising these

factories mn view of military strategy; and
(e} 1l so, the response of Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SHRIPAD
YHESSO NAIK): (a) to (e) At present, there 1s no proposal to privatize ordnance factories
under the control of Ordnance Factory Board.

Ceasefire violation in Jammu and Kashmir

35, SHRIHARNATH SINGH YADAV.
SHRI P. BHATTACHARYA:

Will the Minister of DEFENCE be pleased to state:
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(a) whether it 1s a fact that there 1s continuous ceasefire violation from Pakistan

side along Line of Control {L.oC) in Jammu and Kashmir for the last four months;

(b) if so, the details of retaliatory action undertaken by armed forces to save

the citizens living in the border/outskirts areas of the State of Jammu and Kashmir; and
(c) steps taken by Government to stop such incidents in that area?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SHRIPAD
YESSO NAIK): (a) to (¢) Pakistan has been resorting to ceasefire violations along the
Line of Control.

Appropriate retaliation to the ceasefire violations, as required, has been carried
out by Indian Army. Also, all violations of ceasefire and infiltration are taken up with
Pakistan authorities at the appropriate level through the established mechanism of
hotlines, flag meetings, Directorate General of Military Operations talks as well as

diplomatic channels between the two countries.
Ceasefire violation by Pakistan
36, KUMARI SELJA: Will the Minister of DEFENCE be pleased to state:

(a) whether Pakistan is frequently violating the ceasefire during the last three

months;
(b) if so, the details of the incidents of violation of ceaselire by Pakistan;

(c) the details of the Indian soldiers killed and injured during the said violations

and damage to property and exodus of people from the affected regions; and

(d) the details of preventive steps taken or proposed to be taken by Government

to check such ceasefire violations at international border areas in the future?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SHRIPAD
YESSO NAIK): (a) and (b) Pakistan has been resorting to Ceasefire Violations (CFVs)
along the Line of Control. There have been 950 incidents of CF Vs along Line of Control
and 79 incidents of CFVs along International Border in Jammu region during the last
three months (August to October, 2019).

(¢) As per the casualties classified so far, duning the last three months 03

Personnel have been martyred and 07 injured.



